Changes in road construction models

T2551. SHRI SHIVANAND TIWARI:
SHRI RAMCHANDRA PRASAD SINGH:

Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that there 13 need of making considerable change m models

of contracts being given for road construction in the country;
(b) 1ifso, the reaction of Government in this regard, and

(c) the details of contract models in which Government proposes to make changes
and what are these changes?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRT ASHWANI KUMAR): (a) Yes, Sir.

(b) and (c¢) Road construction is presently being done under "Ttem Rate Contract”
which 1s prone to huge time and cost overruns. Pursuant to a decision taken by
Committee on Infrastructure, the Government 13 formulating a model "Engmeering
Procurement and Construction” (EPC) contract which would minimise time and cost
overruns as well as the potential for corruption. This form of contract may transfer
additional risks and obligations from the Government to the contractor and 1s largely
based on outcomes.

Liberal economic policies

T2552. SHRI RAMCHANDRA PRASAD SINGH:
SHRI SHIVANAND TIWARI:

Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that per capita income in the country has increased due to
liberal economic policies;

(b) ifso, whether it 1s also a fact that mcome has mncreased from $ 870 1n 1988 to $
3,468 in 2011,

(c) 1ifso, the reaction of Government in this regard;

(d) whether it is also a fact that with the increase m the income, mequality too has
increased; and

(e) ifso, the facts in this regard and the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRI ASHWANI KUMAR): (a) to (¢) Yes, Sir. The Per Capita Income (PCT) in the
country measured by per capita Net National Income at Factor Cost at constant
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2004-05 prices has registered an annual average growth rate of 5.9% during the last 10
yvears as against 3.6% and 3.0% annual average growth rate in PCT realised during the
1990s and 1980s respectively. As per the International Human Development Indicators
released by United Nations Development Programme (UNDP), the per capita Gross
National Tncome (GNT) in Purchasing Power Parity (PPP) terms at constant 2005
mternational dollar has mcreased from 896 dollar m 1980 to 1229 dollar m 1990 and
further to 3468 dollar in 2011.

The faster increase in the PCT in the post reform period is generally attributed to the
umplementation of the liberal economic policies of the government that 1s reflected n the
increased share of India in global trade, larger flow of Foreign Direct Tnvestment (FDI),
mcreased participation of private corporate sector in the growth process etc.

(d) and (e) Statistics on inequality of income distribution among population in the
country 1s not compiled in the government statistical system. However, as per the general
economic principle; when the economy moves on a high growth trajectory in a market
driven economy, some degree of increase in income inequality is unavoidable at the
mutial stage; since the high income group with greater command over resources, are 1 a
better position to participate in the growth process. The Eleventh Five Year Plan has
taken cogmzance of this and adopted the strategy of mclusive growth through the
mtervention of a number of flagship programmes to ensure that the benefits of growth
reach all the sections of the society.

Schemes for poverty alleviation

T2553. SHRI RAVI SHANKAR PRASAD:
SHRI SHIVANAND TIWARI:

Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that schemes have been implemented by Government for

poverty alleviation i the country;

(b) 1if so, the details of such schemes which are bemng run only for poverty

alleviation; and

(c) the amount allocated for total expenditure on them during Eleventh Five Year
Plan?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRI ASHWANI KUMAR): (a) and (b) The Government is implementing a number of
poverty alleviation programmes in the country to increase the income of the poor. The
major schemes and programmes in this regard are (i) Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA), which provides a legal guarantee
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